Food Safety and Standards Authority of India
(A Statutory Authority established under the Food Safety and Standards Act, 2006)
(Human Resource Division)
FDA Bhawan, Kotla Road, New Delhi =~ 110 002

f¢=1tm 1 06 weadt, 2022

Office Order No. 44/2022

Subject : Preventive measures to contain the spread of COVID-19 and physical
attendance of employees - reg.

fowa: Fifae-19 & var #t A6 & Rig Prare Iur ik sfaRal 6 aiiRes JufAf & ddu #)

The undersigned is directed to refer this departments Office Order No. 42/2022
dated. 04.02.2022 on above mentioned subject and to state that, in view of decline in
the number of Covid cases and positivity rate, it has been decided that all employees at
all level, without exemption, shall attend office on regular basis with effect from 7th Feb,
2022. Divisional Head shall ensure that employees wear masks at all times and
continue to follow covid-appropriate behaviors strictly.

2 This issues with the approval of the Competent Authority.
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To,

All Officers/Officials/Staffs of FSSAI HQ.

ED (HR)/ ED (CS)/ Advisor (S&S) / Advisor(QA).. for information & necessary action.
Sr. PS to Office of CEO/PS to Office of CP

All Directors/ Heads of FSSAI HQ.

Director (Region/ Labs)... for similar necessary  action.

Director, GA, FSSAI, HQ... for necessary action.

CTO..with a request for wider circulation vide e-office and fssai web portal.
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